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Income Tax Appellate Tribunal, Bangalore Benches, Bangalore

NOTICE

As it is noted and appreciated by all stakeholders that efiling of documents of
appeals at ITAT and filing of documents on efiling portal has resulted in convenience
to the parties. it is also found that some of the Assessee have started filing
‘bookmarked’ paper books, which is facilitating seamless hearing. However it is
experienced by Bench and other stakeholders that while filing paper books there is
no standardization. To obviate this difficulty, it is recommended that-

1. Parties are directed to upload the paper book in PDF format after proper
bookmarking of each annexure/enclosure.

2. Maximum size of each volume of paper book should not be more than 10 MB.

3. iIf the Paper book after uploading is in more than one volume, then all
annexures/enclosures in each volume should be bookmarked.

This is issued with the approval of Hon'ble Vice-President, ITAT
Bangalore.
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Vﬁsistant Registrar

Copy to:-

CIT-DR/Sr. Departmental Representative, ITAT Bangalore
President, ITAT Bar Association, Bangalore.
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